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Recommcnda tioos made by Gujendragadkar 
Committee on Governance of Universities

6456. SHRI MUHAMMED SHERIFF : 
SHRI HARI KfSHORE SINGH : 
SHRI SUBODH HANSDA ;

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether Government have received 
the report of Gajeadragadkar Committee on 
the governance of Universities ; and

(b) if go, the main recommendations 
made by the Committee and the steps 
proposed to be taken by Government for 
i mpleqaenting t hose recommendations ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OP CULTURE (SHRI
&. P. YADAVA) : {*> Yet. Sir*

(b )T b e |Comralttee ba* ma4e wooto-

mehdatiom on various aspects of University 
administration such as size of a University, 
University autonomy, role of Central 
Universities, contents of acts, staHites, 
ordinances and Regulations* powers of the 
visitor, functions and constitution of the 
authorities and other bodies of the Uni­
versities organisation of teaching depart* 
ments, student participation, appointment 
of Vice-Chancellors and other officers etc. 
Copies of the Report have already been 
supplied to the Parliament Library,

The recommendations made by the 
Committee are under examination.

Increased Capital Investment from Japan

6457. SHR! MUHAMMED SHERIFF : 
Will the Minister of FINANCE be pleased 
to state :

(a) whether there is likely to be an 
increase in Japan’s capital investment in 
India during the coming years ; and

(b) if so, to what extent ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) and (b). 
Recent statements of Japanese Government 
leaders indicate that some liberalisation is 
contemplated in Japan’s regulations govern­
ing investments abroad. The Mitsubishi 
Mission which visited India from !9th 
April, to 1st May, 1971 appear to have 
been favourably impressed with the 
opportunities for investment in India, In 
view of these developments, Japan’s private 
capital investments in India can be expected 
to increase in the coming years, but it is 
difficult to assess its possible extent at this 
stage.

Raids by Income-Tax Authorities in 
Punjab and Delhi

6458, SHRI MUHAMMED SHERIFF : 
Will the Minister of FINANCE be pleased 
to state :

(a) whether any raids were carried out 
in Delhi and several towns in Punjab on 
the 29th June, 1971 by the Income-tax 
officials who seized and sealed incriminating 
documents, account books and lockers of 
the sole agent of a State Government lottery 
for evasion of tax ; and

(b) whether the matter has been en­
quired into and, if so, the action taken 
against #it  perioos found fuilty ?




